NATIONAL COMPANY LAW TRIBUNAL @
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI B NCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON (&)(/7 0| / o /7

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER
PETITION NUMBER : CP/37/2018
NAME OF THE PETITIONER(S) : FRESCO PELLI SPA
NAME OF THE RESPONDENT(S) : FUTURE PELLI INDIA PVTLTD & 5
UNDER SECTION 2411242
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
N \A('_,(:/\\.'\ LS EYN-LYENUTEN C‘/Amwwsz /Q/’@ g,3 L

: F{V \\A\ 8 V“ v frsoamia

\\/\*\/(‘C ‘ Q&ow)ﬁvp é\g‘/
%’& 25 EUrynn

ORDER

Petitioner counsel stated that settlement talks are in progress, at her request, list

this matter on 04.03.2019 for reporting settlement.
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